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® RELIANCE ARC, 2 OTHERS IN FRAY TOO

Aditya Birla ARC leads
race for RPower unit

RAJESH KURUP

Mumbai, July 18

THE RACE FOR Vidarbha Industries Power
(VIPL),a subsidiary of Reliance Power, is heat-
ing up with three more companies, including
Aditya Birla Asset Reconstruction Company
and Reliance Asset Reconstruction Company
(RARC),joining the fray.

Rare Asset Reconstruction (Rare ARC) and

Asset Reconstruction Company (India), or Arcil,
have also submitted expressions of interest (Eols)

GATHERING PACE

under the Swiss Challenge method. While bids
amounts submitted by the new entrants could
notbeimmediatelyascertained,sources close to
the development said that Aditya Birla ARC is
believed to be top bidder. Aditya Birla ARCis a
joint venture between Aditya Birla Capital and
Varde Partners.

Earlier in June, the lenders to VIPL had
restarted the company’s resolution process with
its newly-appointed advisor, SBI Caps, inviting
fresh bids. The bids were invited for the sale or
one-time settlement of VIPL debt.

Three companies — Reliance Power, CFM
Asset Reconstruction and National Asset Recon-
struction Company (NARCL) — had earlier sub-
mitted suo moto bids for VIPL. SBI Caps will ini-
tiate the Swiss Challenge method and has fixed
September 30 as the deadline to complete the
process.CFM Asset Reconstruction had submit-
ted a cash offer of 1,220 crore and that of
NARCLwas 31,120 crore,while Reliance Power,
another Anil Ambani group firm, had offered
1,260 crore jointly with Varde Partners.
Reliance Power’s offer was an upfront payment
in all-cash mode.

According to Reliance Power’s annual
report, VIPL had outstanding loans of 32,216

M Bias invited In June for sale or one-
time settlement of Vidarbha's debt

M Rare ARC and Arcil have also
submitted expressions of interest

M Vidarbha has outstanding loans of
22,216 crore as of March 31, 2022

B SBI Caps Tto initiate Swiss Challenge
method and has fixed September 30 as
the deadline to complete the process

croreas of March 31,2022.Thelendersinclude
State Bank of India, Canara Bank, Bank of
Maharashtra, Punjab National Bank and Axis
Bank,among others.

In July last year, the Supreme Court had
rejected a plea by Axis Bank, following default of
loans, to admit VIPL for corporate insolvency
resolution process (CIRP). The company had
moved the apex court after the National Com-
pany Law Tribunal had approved admitting it
for CIRP, and later on March 2, 2021, the
National Company Law Appellate Tribunal had
refused to stay the process.

Google can’t remove Disney
app in tussle over charges: HC

an antitrust directive ruled
against Google’s earlier 15-
309% fee and forced Google to
allow third-party payments.
Companies have argued that
Google’s new service fee sys-
tem is just a cloaked version of
its earlier system.
Disney,which runs the pop-
ular Disney+ Hotstar stream-
ing app in India, challenged
Google’s new billing system in
the Madras High Court. Its
lawyers argued Google was
threatening toremove the Hot-

THE MADRAS HIGH Court on
Tuesday said Google cannot
remove Disney’s streaming
service fromitsappstoreinthe
country and should receive a
lower 4% fee for in-app pur-
chases, a significant challenge
to its payments business
model.

Disney’slawsuitis thelatest
and most high-profile chal-
lenge to Google’s policy of
imposing a “service fee” of 11-
26% on in-app payments in
India. It introduced that after

starappifitdidn’t complywith
new payments system. The
court in a Tuesday hearing
said Disney should now pay a
49 service fee to Google, and
said the streamingapp should
notberemoved from Google’s
app store. Further details of
the order or the rationale of
the decision are not known as
thewritten orderhasnotbeen
made public.
Google did not respond to
arequest for comment.
— REUTERS
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PLBLIC NOTICE - INVITING EXPRESSION OF INTEREST FOR_ASSIGNMENT OF FINANCIAL ASSET
In accordance with the poficy of ICICI Bank Limited (*ICIC! Bank™) on assignmend of financial assats and in line with the applicable regulatony
guidelines, ICIC| Bank heraby invites expragsion of interast (€01 from interesied Assat Reconstruckion Companies ["ARCs") Banks!

Mon-Banking
(“Bormower”) having ifs registerad office in Tamil Nadu.

Financial Comganies ("NBFCs"Financial Instilutions {Fls") for assignment of financial assef of a Real Estate company

ICIC! Bank has granted financial assistance o the Barrower. The Loan outstanding of the financial assat (i.e. fund based axposura) as on
June 30, X023 15 Rs. T19.4 milion, sacwned by, imar alia, first charge on a comrmercial property on 1.76 acra land with a buill-up area ol 0.2
rillion square feel located at OMR Channai, exclesive charge over the receivables and escrow and DERA accounts hedd with ICIC] Bank
and a contraciual comfort inthe form of a corparate guarantaa. Presantly the Borrower (s a non-parfarming assatwith |CIC] Bank and 1GIC]

Bank had initiated a recovery suit before DRT againzt the Borowar and cdhes obigars.

Further defails of the Borrower background, Borrower financals including firancial assistance provided to the Borrower by ICIC Bank,
sacurities available to ICICI Bank against the financial assistance provided by CIC] Bank will be available in the Praliminary Information

Memarandum (*PIMT.

TERMS & CONDITIONS OF AUCTION FORASSIGNMENT OF FINANCIAL ASSET

1 Besenve Prica of tha inancial assat has boan fixed at Bs. 550.0 million.

2 Bid for asgignment of financial asset s solicited only on CASH basis and above tha Resenve Price with a mark-up of at least 5% over the

regane peice.

3.8 banks/NBFCa/ARCaFlz (referred individually as “Party” and collactivaly bo as “Parties™) are invited! eligible for previding the EQIl and

paricipating in auction.

4. The assignment shall be dore in accosdance with the extant BB regulabions and ather applicable guidelines.
5.interested Parties who would like to parteipade in the awction are requested o intirmate their wilingness o participate by submitting, I{

writing, their EC1 by email at the emad id given in notice below, latest by July 26, 3023,

G. The ECH needs to be submettad on the interested Pamy's lettarhesd signed by iz authonised signatory, supgaorted with evidence of autharity
of such authorized signatory (Board Resolution Power of Attorneequivalent document), The EQ shall compulsority state the foliowing:
a.That the Parly intends ko participate in the auction and that it would like to proceed with due-dilgences in the Data Room [to
be setup by ICIC] Bank in ICIC] Bank premises or organized in electronic mode at its discrefion);
b.That the Parly its nominee is efgible (under applicable faws and regulations) and has the capacity to enter into and
conciude the puerchase of the financial asset in accordance with the applicable laws and regulations of India;
¢ Thatihe Pary has the financial capacity o ungeriake the purchase of the financial asset shoukd its bid be accepied;
d.Mames of the Authonzed Cfficialis) along with thee contact details [mobile nuember, e-mad [Ds, elc.)
¥, ICICI Bank reserves the right to.ask for infarmation relating 1o the financial standing of the interested Paries or oiher documents in relation
1o such interesied Parties [including annual reporizfbalance sheetmelated party informaticniKY G refated documents) &t its sole

discretion, ICICT Bank furiher resenves fhe right o declare an inderested Parly

&5 insligible in case KYLC or any other

documenisiniermation are not furnished on demand or arg incorrect. and the decision of ICIC] Bank in this regard shall B2 final and

binding on all Parties

B.Inkerested Parties who submit an ECI will be required 1o execute Mon-Desclosure Agresment ["NDAT) with 10IC] Bank, in case i nod
executed sarier, Timeling for execution of WO shal be communicated ta the interested Parlies who submet an EO1 Upon execution of
MDA, PIM of the financial asset and Bid document with detaled terms and conditions shall be shared with the Interested Parkes (lhose
whiz have submittad EO1 and executad MDA with the Bank), Swchinformation will be furnished on the basis of the available data and shall

not be deamead 10 be a representation of the quakly of the fnancal assat. Furlher, 1ICIC1
resstatemend ar omission in lhe said partulars,

Bank shall not be responsila far any emor,

4. Upan execulion of MDA, sccess shall be provided ko the Data Room for due diligance, postwhich Interested Parlies are reguired o sulms
thair final bnding bed. The detadad terms and conditions along with the Bime penod for due dligance shall be miimated o te inerestad

Parties segarataly by ICECI Bank through the Bid Dacumant

10.5ubgect to the applicable laws and raquiations, ICICH Bank resarves the right bo add, remove or modify the tarms of assignment of the
financial azsel al any stage withoul assigning any reazon and withou? mowring any kability of whatzoever nature B any Parly or person,
and the dacision of ICICI Bank in this regard shall be final and binding on all Partas. Further, subject to applicable laws and regulations,
[CICI Bank mezerdas thi right to repect andior cancel andfor defer the assignment of the financial assel at any stage, without assigning
any reason and the decision of ICICI Bank in this regard shall be final and binding on 28 Parties. Additicnally, ICICI Bank also reserves its

rights bo reject any EO| received after the stipulated tirmealine reentioned in this public nofice.

11 .Each Parly expressly acknowledges and agrees in connection with its participation in the proposed assignment of the financial assel that

for such Party's pasticipation in the process such Party has been, and will continue 1o be,

solefy responsible for its own due diligence,

independent appraisal andinvestigation of 28 risks arising under or in connection with the financial asset including buf not limited to;

& the fingncial condition, staties and nature of the Bormower;

b.the legality, validity, effiectivensss, adeguacy or enforceability of any financing document and any other agreement,
arrangement or document entered into, made or executed in anticipation of, under orin connection with the financisl assat;

c.whether that Party has recourse, and the nature and exient of thai recourse, against the Borrower or other obligors or any of
its or thedr respeciive assats under or in connection with the fnancial asse, or any financing document, other agreement,
arrangemeant or document enferad inlo, mase or executad in connection with the financial asset;

d.the adequacy, accuracy andior completeness of any infarmation provided by
conneciion with the financial assat; and

ICACH Bank or by any other person under orin

& that each Party is solely responsibie forany such checks or dis diligence it is requirsd to carmy out and thak it may not rely an

any statement in relation o such checks or due diligence made by ICICE Bank,

12, The assignmend of the financial asse! would be on “As is whers 57 basis, "As is what is” basis and "Without Recourse” basis. Detailed
berms & condifions and the process for sale of financial asset shall be menfionad in the Bid Document and the Bid Document shall be

binding on the Parties.

Far any further darnfications with regards to submission of B any other poent menfionsd above, kindly comact Mr. Kolla Raghusam,
Assistant General Manager, on +371-T70240016£ arwrite at kolla raghurami@icicibank.com / M, Vinesl Kambala, Chief banager. on +31-

T3375564 33 orwrite atvineel_kambala@icicibank .com

This notice and conants hereaf are subject to any prevailing laws. rules and regulations of India.
Dvsclamer: The paiculars i respec! of the aloresald avclion Anancial asss! specied hersin above have bean staled lo he best of
the informalion and knowledge of e undersigned, who shall however nal be responsible for any error, mizsfalement or onvssion in the

zaid particulars
Date JULY 19, 2023

Place Chennai

S0
Authorized Signatory

O\

SCHEDULE =1
FORM - A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the insohency and Bankruptcy Board of Indha [Vidluntary
Liguidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
"FILTRONICS COMPONENTS PRIVATE LIMITED"

N

S

.| NAME OF THE CORPORATE PERSON | FILTRONICS COMPONENTS
] PRIVATE LIMITED

Z | DATE OF INCORPORATION OF Septembar 16, 1063
| CORPORATE PERSON 5

3| AUTHORITY UNDER WHIGH Minisiry of Corporate Affairs

CORPORATE PERSON IS
INCORPORATED | REGISTERED

Tha Registras of Companies, Puna

4 | CORPORATE IDENTITY NUMBER / LZ9107PN1099PTCO13087
LIMITED LIABILITY IDENTITY NUMBER|
OF CORPORATE PERSON

5 | ADDRESS OF THE REGISTERED 427, Sindh housing Society Road
OFFICE AND PRINCIPAL OFFICE nio, &, Aundh NA Pune 411007,
(IF ANY) OF CORPORATE PERSON Maharashira [N

fi | LIGUIDATION COMMENCEMENT June 20, 2023
DATE OF CORPORATE PERSON

7 | NAME, ADDRESS, EMAIL ADDRESS, | Atul Mehia
TELEPHONE NUMBER AND THE Reg No: [BBINPA-D02IPND1 062/
REGISTRATION NUMBER OF THE 2020-2021/1 3458

1
S Add : 201-206, Shiv Smritl, 2nd Floor,

A5, Or. Annke Basant Road,
Abowa Corporalion Bank,
Worli, Mumbai 400 018
Tel ; +81 (32} 6611 9856
Direct Extn.: G023

Mobile ; +31 ME20223578

Emaill - atulimahta-mahia.com

B | LAST DATE FOR SUBMISSION
OF CLAIMS

July 20, 2023

Molice s heraby ghvan that the FILTRONICS COMPONENTS PRIVATE LIMITED (the
*Corporaie Person”) has commenced Voluntary Liquidation on June 20, 2023

The slakeholders of FILTRONICS COMPONENTS PRIVATE LIMITED are heraby
calad Upon 1o submil & prool of heir claims, on or before July 20, 2023, o tha lquidator
@l the address mantionad against Mem 7.

The Financial Credfors shall submit their proof of clalms by alectronic meaans only. Al
othar stakehalders may submil the proof of clalms in parsan, by post of by slectranic
TR

Submission of false or misleading proofs of claims shall attract penalties.

Atul Mehta

Dada : July 19, 2020 Liguidatar

\ﬂllm: Furmbal

Rag No: IBBNPA-002/IPNO1062/2020-2021/12458

DR
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For ICIC] Bank Limited |

ROYAL ORCHID HOTELS LIMITED

Corporabe ldentity Humber: L3510 KA1988PLC00T3S2
Registensd Office: Mo, Golf Asenue, Adjeining KGA Galf Course,
Bengaluru - 560 008, Phane: 080-41783000,
email 1T cossciirayalorchidhefels.com, Wabsite: www.noyalorchidhalets.com

NOTICE OF POSTAL BALLOT

Members are hereby informed that pursuant to provisions of Section 108 & 110 of
the Companies Act, 2013 read with Rule 20, 22 of the Companies (Management
and Administration) Rules, 2014, a5 amended and read with Regulation 44 of SEBI
{Listing Obligations and hsclosure Requiremants) Regulations, 2015 and Ministry
of Corporate Affairs, Govemment of India (MCA), Genearal Circislar Nos. 14/2020
dated April, B, 2020, 17/2020 dated Apeil 13, 2020, 2012020 dated May 5, 2020,
2212020 dated June 15, 2020, 33/2020 dated September 28, 2020, 392020 dated
December 31, 2020, 10/2021 dated June 23, 2021, 2072021 dated December 8,
2021 and 372022 dated May 5. 2022, Circular no. 1172022 dated December 28,
2022 raspectively issuad by the Ministry of Corporate Affairs (hersinafter
collectively referred to as 'MCA Circular), Secretarial Standards on General
Meetings ("55-2") issued by the Institute of Company Secretaries of India and any
other applicabla law, rulas and regulations (including any statutory modification(s)
or re-enactmentis) thereof for the time being in force), approval of the Membsers of
the Company to transact the Business as set out in the Notice, by passing the
resolution contained in it through Postal Ballot, is being sought only by way of
ramola e-voling procass. The Company is extending the e-vating facility through
Central Depository Services (India) Limsted (COSL) to its members to enable them
to cast their vote electronically on the following Resolutions set out in the Motice of
the Postal Ballot:

No.| Type of Resolution Particulars
1. | Special Resolution | ACQUISITION OF REMANING STAKE OF ICON
HOSPITALITY PRIVATE LIMITED

APPROVAL OF MATERIAL RELATED PARTY
TRANSACTION TO RE-BORROW/ BORROW A LOAN
OF RS. 15 CRORES FROM MR.C.K. BALJEE

The dispatch of Motice of Postal Ballot 1o the Members has been completed an July
18, 2023 only by amail to those Members whose email |ds are registerad with the
Integrated Registry Management Servicas Private Limited, Registrar and Share
Transfer Agent (RTA) and Depositones in comphance with MCA circulars and SEEI
circulars and the same is available on the website of the Company at
www royalorchidhotels.com and on the website of BSE Limited at
www. bseindia.com, and NSE at www.nseindia.com. Notice of Postal Ballot is also
available on the website of Cenfral Depository Services (India) Limeted (COSL) at
www. cdshindia.com.

The Board of Directors has appointed Mr, G. Shanker Prasad (Membership No
ACS 6357, C.P No. 6450) as the Scrutinizer to conduct the Postal Ballot through
ramaota a-voting process in a fair and transparent mannar.

The detaided instructions for e-voling are given in the Mobice of Postal Ballot
Members are requesied to note the following:

+ Members, whose names are recorded in the Register of Members or in the
Regisier of Beneficial Owners maintained by the Registrars and by the Depasitories
(in case of electronic shareholding) as on the ‘cut-off date’i.e. Friday, July 07, 2023,
shall be entiled to avail the facility of e-voting provided by Central Depository
Senaces (Indwa) Limited. For details relating fo e-voting, pleass refer the Notice of
Paostal Ballot,

+ The remate e-volting period beging on Wednesday, July 19, 2023 at 9:00 AM. and
erd on Thursday, August 17, 2023 at 5:00 PM. During this period the eligible
shareholdars of the Company, holding sharas either in physical form or in
dematerialised form, may cast their vole elecironically. The remote e-voling module
shall be disabled by COSL for voting thereafier.

+ Members holding shares in dematerialized form who have not registared their
emall addresses are requested 1o registerfupdate their email addresses with
respective depository participant(s). Members holding shares in physical form are
raquested to update their email addresses, the process of updating and contact
details of officers for the same are available at the website of the Company i,
www.royalorchidholeds.com.

+ The resudt of Postal Baliot will be announced on or before Saturday, August 19,
2023 and will be uploaded on the website of the Company
www_royalorchidhotets.com and will be communicated to BSE, MSE and COSL.

In case of any query andlar grievance, in respect of voting by electronic means,
Members may contact at the foflowing address: Mr. Rakesh Dalvi, S5, Manager,
CDSL, Marathon Fufurex, A-Wing, 25 th Floor, N.M. Joshi Marg, Lower Parel,
Mumbai- 400013, Contact No, 1800225533 E-mail: helpdeskiodslindia.com.

By Order of the Board
For Raval Orchid Hotels Limited

2. |Special Resolution

Sd_r.
Date: 18.07 2023 Ranabir Sanya
Placa: Bangahsu Company Secretary and Compliance Officar
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Proplech
Aurum PropTech Limited

(formery known as Majesco Limited)
CIN L72300MH2013PLC244874

Registered Office: Aurum Q1, Aurum Q Parg, Thane Belapur Road, Navi Mumbai, Thane, Maharashira-400710 India.
Tel, No.; 022-3000 1700; Website: www.aurumproptech.in; Email.: investors @ aurumproptech.in

EXTRACT OF CONSOLIDATED UNAUDITED FINANCIAL RESULTS

FOR THE QUARTER ENDED JUNE 30, 2023

(T in !_akhs except per share data)

 Unaudited | Audited | Unaudited | Audited
Particulars Quarter Quarter Quarter ‘ Year
Ended Ended Ended Ended
June 30, 2023 | March 31, 2023 June 30, 2022 March 31, 2023

Total income from Operations (net) 4,416 4536 1464 | 12,687
Met Loss for the period

_theiﬂre Tgf__Ex{:epﬁﬂnal _-EI_I_'_’I_E_Zi_J"Dr' E:-t_‘:_{aﬂrdipary_i_t_g_r]'m] I:'I__,_E_‘."E‘J H,B-BB_L (962) (4,990)
MNet Loss for the period before tax

(after Exceptional and/or Extraordinary items) (1,879) (1,368) (962) (4,990)
MNet Loss for the period after tax

(after Exceptional and/or Exlreiqrdinary items) (1,612) (983) (799) (3,913)
Total Comprehensive Loss for the period

[Comprising Loss for the period (after tax)

and 'I;}lher Comprehensive Income (after tax)] (1,611) (979) {_3_5_4':*-_3 {4,009)
'Equity Share Capital | 1,968 | 1,968 | 1,968 | 1,968
Reserve (excluding Revaluation Reserve as shown

in the Balance sheet of previous year) MNA NA | MNA 20,286
Eaming per Share (of T 5/- each)

(for continuing and discontinued operations)

(a) Basic (3.21) (1.52) (1.93) (7.51)
(b} Diluted (3.21) (1.52) (1.83) (7.51)
MNotes:-

1. Extract of Standalone Unaudited Financial Results for the first quarter ended June 30, 2023 under Regulation 47(1)(b}
of SEBI {Listing Obligations and Disclosure Requirements) Regulations, 2015:

Key data relating to Standalone Unaudited Financial Results for the First Quarter ended June 30, 2023

(¥ in lakhs)
Unaudited | Audited | Unaudited | Audited

Particulars Quarter Quarter Quarter | Year

Ended Ended Ended Ended
June 30, 2023 March 31, 2023 | June 30, 2022 March 31, 2023
| Total Income 508 482 | 241 | 1,586
Loss before Tax {556) (426) | (355) | (1,399)
| Tax Expenses (126) (27 | (72) | (275)
| Net loss after tax | (430) | (399) | (283) |  (1,124)

Place : Mavi Mumbai
Date : July 18, 2023

2. The above Consolidated Financial Results x-.;ere reviewed _Eq.r the Audit Committee on July TI_a:-'. 2023 and were thereafter
approved by the Board at its meeting held on July 18, 2023.

3. The above is an extract of the detailed format of Quarterly Unaudited Financial Results filed with the Stock Exchanges
under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, the full format of
Quarterly Unaudited Financial Results are available on the Stock Exchanges website www.bseindia.com,
www.nseindia.com and on the Company's website www_aurumproptech.in

For Aurum PropTech Limited

Onkar Shetye
Executive Director

DiN: 06372831

L ASTY BITE

TASTY BITE EATABLES LIMITED
d O 201-202, l'-luaﬂir Towears, Wakdewnd|, Bhlﬂénsgw.
une = 411 005 Tel: 020 3021 G000; Feec: 020 3021 G048
CIN: L15415PN1885PLCO3T 34T
Webaie, www lasiybile.co.in; e-mail: info@tastybite.com

NOTICE OF 39TH ANNUAL GENERAL MEETING AND
REMOTE E-VOTING INFORMATION

Maotice = haraby gliven thal:

The 39thAnnual Genaral Meeting(AGM) of Mambers of the Company will
bahaeld on Wednasday, Bthda August 2023, at Holal Sheraton Grand
Puna, REM Road, Pune - 411001 at 11.00 a.m. IST fo transact the business
a6 sal out in the Molice of AGM. Tha Company has sant the natica of AGM
iogather with the Annual Reponl for FY 2022-23 on Tuasday, 18 July 2023
through eleclronic moda to mambars whosa e-maill addreas are registared
with the C ny/Depositories. Tha Annual Report for Financial Year 2022-
£3 is avallable and can be downloaded from the Cumgawn;': websgile
www.tastybite.coin and from the website of the Stock anges |.a.
www bseindia.com and www nseindia.com and from the website of the
Haglstrar and Transfar Agent ("RTA") htips:fevoting kfintech.com / public /

Downloads, aspx.

Ag per Section 108 of the Companies Acl, 2013 read with Rule 20 of the
Companias (Managarmant and Administration) Rules, 2074 and Regulation 44
of the Securities and Exchange Board of India éL'ml:nn Dbligations and
Disclosure Requiremants) Regulations, 2015, the Company is providing its
mambers the facility o exercisa their right 1o vobe on all resclutions proposed to
be passad at tha 3OthAGM using electronic voting system (e-voting) provided by
KFn Technologies Limited (Rfin). Members are requesied follow tha
nalruchions comprising mannar of a-voling which hava baen glvan in iha Nollcs
ol G,

The ramoate e-voling perlod commances on Eamrdngbﬁ August 2023 (08.00
a.m. I5T) and ends on Tuessday, B Augus! 2023 (05.00 p.m. IST). During this
pariod, Membars may cast thokr vole alectronically, Tha remale s-valing modula
shall be disablad by KFin thoreaftar. Onca tha vole on a resoiulion (s cast %n
Mambaer, the Mambar shall nol ba allowed 1o modily it subsequentty. Tha
Company shall also provide facility for voling through polling o the and
mambers atbending the AGM who have not already casted their vole by ramola
e-yoting shall be able to exercise thalr dght 1o vote at the AGM,

Tha mambers who have cast thair volas by remote e-voling prior to tha AGM
may also attend/participate in the AGM but shall not be entithed 1o cast their vote
afain

A person whose name ks recorded on the Hegister ol members or in the Reg|ster
of Beneficial owners maintained by the Depositories as on (he cut-off dale 1.e.28
i%!ﬂﬂuﬂlv shall be eniitled to avail the facility of e-voling or voling ol the

Any parson wha acguires shares of the Company and becomas a Membar of the
Comgany after dispalch of the Notice of tha AGM and holds shares as on (b cut-
off date of 28 July 2023Imayioliow tha instructions lor a-voling mantionied in the
Motice, In casa such shareholder has nol updaled hisher PAN with tha
Company or the Depository Participant, may obtain the sequence no. by
sanding are guest at evoting@@kfintech.com or rajkumar kale@kfintach.com or
secratarial@@tastybite.com,

It you have not registered your emall addreas with tha Company | Depository
mmay plaase fol -

w Instructions for obtaining login detakis Tor a-voling:

Fhyaical Holding  |Please sand & requast to the Raegistrar and Tranafer Agant
of the Company, KFin aleinward.ris@@kfintech.co
providing Folio Mo., nama of sharaholder, scannad

of the shar carificate (ront and back), PAN (salf-aliested
scannad copy of PAN card), AADHAR (seif-
attestodscanned copy of Aadhar Card) for registen
amall address.

Demat Halding  |Please contact your Depository Parlicipant (DP) and
rogister your emall addreas and bank account details |
your demat scoount, s por ths process advised by your
DP.

For alectronic voling instructions, Shareholders may go through the instructions

in tha Matice of 39thAGM and In case of any queries/grievances connected with
a-¥oling, Mambars may refar the Frequently Asked Questions ("FAQS") and o-
valing Usar Manual for Mombaras ovallabla ol the download section of
hitps:Hevoling kfintech.com! or evoling@@kfintech.com. For any queries /
grievances, infelation 1o e-valing, Mambers may also conlact Mr, Vijay Rawvuri,
KFin Technologiea Limited atevoling@@kfintach.com or call Toll Free No.: 1800-
309-4001 for any lurther clarfications. The datails of the JSthAGM s avallable
on tha wabsiie of tha Enmgnn'r ot www.lastybite co.in, KFin'swabsiia
hitps:ievoting kfintech.com, BSE Limited at www beaindin.com, and National
Stock Exchangs of India Limited at www, nasindiacom,

It is further notified that pursuant to Regulation 42 of the Securities and
Exchange Board of India FLI-an DObligations. and Disclosure Requiramants
Regulations, 2015 and Section 81 of the Companias Acl.2013, the Register o
Membaers and tha Share Transler Books of (ha Company will remaln closed from
Saturday, 15 July 2023 1o Wednesday, 8 August 2023 1bu1:h days inclusiva) in
connaction with AGM and for the purpose of detarmining the shareholders
iligide for recaiving th dividend, This has boen already o i vin saparate
nowspaper advertisemant published on 04 July 2023,

Date: 18 July 2023 For Tasty Bite Eatables Limited
Piaca: Puna Miral Talwar

Company Socretary

Membarship No.: AZT285

NEW IDEAS
IN BUSINESS.

NEW IDEAS
BEFORE THEY
BECOME BUSINESS.
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